NATIONAL COMPANY LAW TRIBUNAL @

DIVISION BENCH

CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 03/11/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER - JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER - TECHNICAL
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ORDER

Counsels for both the parties are present. Counsel for the Respondent has submitted
a copy of the order that has been passed by the Hon'ble NCLAT setting aside the
order of granting waiver under section 244 of the Act, 2013 for filing the petition and
direction has been passed to consider the Application for waiver on merits after issuing
notice and hearing the parties. Counsel for the Applicant submitted that he has
complied with the requirements of the Rules by removing the defects. Counsel for the
Respondent is directed to file the objections before the next date of hearing. Matter is
posted for arguments. Put up on 17.11.2017 at 10.30 A.M.
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